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Foreign Exchange for Students Excise Offices in States has not been 

2653. Shrl Yajnik: Will the Minis­
ter of Finance be pleased to state: 

(a) the amount of fcreign exchange 
that has been spent on Indian students 
studying abroad country-wise during 
the last three years; 

(b) if any efforts are made to eco­
nomise the foreign ex~hange spent fOl' 
the purpose; and 

(e) the new rules that are made 
for restricting the grant of foreign 
exchange to students studying abroad? 

The Minis~er of Finance (Shri 
Morarji Desai): (a) to (c). The sta­
tisUcs of fJreign exchange released 
for education abroad, and the restric­
tions imp:>sed in c.rdcl' to economi<e 
the foreign exCih.ang'~ are giy,m in the 
statement laid on the table of tho:' 
House. [Placed in the Lt'brary. See 
No. LT-1279163]. 
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Jategrated Central Excise Offlces 

2655, Shrl Imbichlbava: Will the 
Minister of Finance be pleased to 

state: 
(a) whether it is " fact lhat the 

proposal to set up Integrated Central 
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implemented in Kerala; and 

(b) if so, the reasons therefor? 

The Minister uf Finance (Shrl 
Morarji Desai): (a) Yes, Sir. 

(b) The integrated pattern has been 
introdueed in certain Central Excise 
Collectorates as an exptrimental mea­
sure. In the light of the expe::ience 
gained, it is being extended to other 
Central Exci~e Corr.dorates. A pro­
posal to introduce the integrated pat­
tern in Kerala is already reeelvmc 
attention and it is being examined, 
with particui:tr ,'eference to Lht~ con­
ditions of C~rltn.1 Excise work in that 
State, in what mann,~r t:le pattem 
should be introduced there so as to 
yield the noaximu.n rpsults from the 
stand-point ,)f adminjstrative effi-
ciency and economy 111 the cost of 
administra tion. 
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